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 35  Papers  Iaid

 |  Rombay  Meter  Vehicles  (Gu- a”
 oat  Ampocment)  ‘ea  |
 published  in

 Notification  No. 2,  ह
 echelon

 r075/ag-  Guar dated  the
 370  Janyery,  7875

 3A  Statement  (Hindi  and  English
 wersiens)  showing  reasons  for  delay  in
 laying  the  above  Notifications.

 5  Eee
 in  Library,  See  No.  LT-9455/

 5s

 Awuar  Report  or  tak  Manne  Propucts
 Export  DEVELOPMENT  AUTHORITY,

 FOR  THE  YEAR  ENDING

 gous  Joxs,
 June,  9

 93,  AND  TEXTILES
 (Cess)  Rures,  1975,

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 VISHWANATH  PRATAP  SINGH)  :
 IT  beg  to  lay  on  the  Table  :

 t.  A  co
 Bs

 of  the  Annual!  Report  (Hindi
 and  Engli  versions)  of  the  Marine
 Products  Export  Development  Authority
 Gochin,  for  the  year  ending  goth  June
 1073,  under  sub-section  (3)  of  section
 gaof  the  Marine  Products  Export  Deve-

 t  Authority  Act,  1972  [Placed  ix
 Loran.  Sea  No.  LT-9456/75-]

 g-  A  copy  of  the  Textiles  Committee
 (em)  Ru  Z  1975  (Hindi  and  English
 versions)  published  in  Notification  No.
 G.3.2

 aa)
 in  Gazette  of  India  dated

 the  grst  ch  7975  under  sub-section  (3)
 efsection  22  of  the  Textiles  Co
 Act,  1963.
 £T-9457/75)-

 mmittee
 [Placed  it  Library.  See  No,

 Taow  One  Mums  Lanourn  Werrare  Cem
 Ciwsr  Awanpuent)  Ruzes,  1975)  Noti-
 FICATION  UnpER  Emproyers’  P.  F.  anp
 FPasry  Person  Act,  anp  Annuat  REPORT

 oe  Cenrea,  Boarp  ror  Wonrxens
 EpUGATION  FOR,  1979-74

 THE  DEPUTY  MINISTER  IN  ह १:1१:
 MINISTRY  OF  LABOUR  (SHRI  BAL-
 GOVIND  VARMA)  :  I  beg  to  lay  on

 ene  Table  tt
 7  &

 et  aah
 Tron  Ore  Mines  Labour

 Welfare  (First  Amendment)  Rules,
 7975  (Hindi  and

 toy  .
 versions)  published ie  =  Netriication  GSR.

 ae
 in

 Gazmte  of  India  dated  the  aand  Maret  .

 am,
 unter  subsection  (4)  of

 f  i  g  F  5  |

 APRIL  a  975

 A  ch  af  Noti-

 25
 यो,  ्

 झ ह  Provident  and”  Family Employees’  Provident
 Peation  Fund  Act,  952  i—

 fi;  GSR.  g48  publishea  in  Gasette
 of  fnaia  aatea  the  5th  April,

 4975 con  tai:  tcor.igenaum  to  Not
 fication  No.  6.8.  i  3400  published
 in  Gagette  of  Inara  daten  tae  28th
 December,  7974

 ii)  G.S.R.  449  published  in  Gazette
 of  India  dated  the  sth  April,  १975
 containing  corrigendum  to  Noti-
 ficatron  No.  G.S.R.  140t  published
 in  Gazette  of  India  dated  the
 2909  December,  1974  [flaned  in
 Library,  See  No.  LT-9459/75-)

 A  of  the  Annual  Report  (Hindi
 and  Tech  versions)  of  the  Central
 Board  for  Workers  Education,  for  the  year
 1973°74+  [Placed  in  Library.  See  No.  LT-
 9460/75.)

 डा,  ०59  bre.
 PUBLIC  ACCOUNTS  COMMITTEE

 Hunprep  ann  हाल  Report

 SHRI  JYOTIRMOY  BOSU  (Dia-
 mond  Harbour)  :  I  beg  to  present
 the  Hundred  and  forty-fifth  Report  of
 the  Public  Accounts  Committee  on  the
 Report  of  the  Comptroller  ang  Auditor
 General  of  India  for  the  year  1972°733
 Union  Government  (Postsand  Telegraphs).

 ESTIMAIES  COMMITIEE

 Sevewry-stoonD  Rerort  amp  Minures
 SHRI  DHAMANKAR  (Bhiwandi)

 De
 :I

 present  the  following  Report  and  =
 tes  of  Estimates  Committee  _—

 recommendations  contaiyed  in
 thelr  Sixty-fifth  Report  on  Forestry.

 (ii)  Minutes  of  the  sittings  relating  to )
 the  py  te  i  Report

 of  Planning
 ‘ward  Areas.


